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(c) if so, whether Government propose to
implement the recommendation ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHULKA) : (2) to (c).
The Recommendations are contained in
the report of the study team on District
Administration, copy of which has been
placed in the Parliament Library. The
recommendations are for the Administra-
tive Reforms Commission to consider. The
Commission has yet to submit its recom-
mendations on the subject to the Govern-
ment. The question of the Government
taking any action on the recommendations
of the study team does not arise at this
stage.
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FORRIGN MiISSIONARIES

2237, SHRI K. RAMANI:
SHRI P. GOPALAN: -
SHRIMATI SUSEELA GOPALAN;
SHRI UMANATH:

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether the Catholic Association,
Madras has protested against Govern-
ment’s action against foreign missionaries
in NEFA ;

(b) if so, whether Government has con-
sidered the implications of this protest; and

(c) if so, the reaction of the Govern-
ment thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKILA) : (2) to ().
The Catholic Association of Madras for-
warded a copy of the resolution adopted
by its executive committee at a mecting
held on the 31st August, 1967, regarding
the Government either to rescind the order
of expulsion to be served on Catholic
Missionaries from functioning in the North
East Frontier Area or to apply it with
discrimination only against offending foreign
missionaries, No general order of ex-
pulsion has been issued but action has
been taken against certain individual foreign
missionaries.

EXTENSION OF CENTRAL ACTS 70
PONDICHERRY

2238. SHRI V. KRISHNAMOORTHI :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government propose to ex-
tend the Code of Civil Procedure, the
Transfer of Property Act and the Advocate
to Pondicherry State ; and

(b) if 50, the steps taken in that direction 7

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (2) and (b)..
A bill, secking to extend to the Union
territory of Pondicherry, these and a number
of other Central Acts is proposed to be
introduced in the House during the current
session,





